UNIVERSAL SOMPO GENERAL INSURANCE CO LTD ‘s

Standard Fire Special Peril Policy (Commercial) — Add ons

1) Capital Additions
(UIN: IRDAN134CP0010Vv01201819/A0023VV01201920)

Subject to the sub-limit shown in the Schedule Policy is extended to include, in so far as the same
are not otherwise insured:

a) any newly acquired machinery and plant or newly constructed buildings, and

b) alterations additions and improvements to buildings subsequent to a certificate of
completion,

c) alterations additions and improvements to machinery and plant, at the Insured locations,
but not in respect of any appreciation in value during the current Period of Insurance,
provided that :

The Insured undertakes to give particulars within 15 days of commencement of the Insurer’s
liability and to effect specific insurance before the expiry of the Period of Insurance and to pay an
additional premium on demand.
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